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amend Textile C91ltrol Order to incorporate 
a clause directing the mills to weave 
logograms in the fabrics of shirting, pants 
and suitings. 

Filling up of vacancies of Adminls'ratlve 
Oft'icen-II in MES 

92J3. SHRI MOOL CHAND DAGA : 
WiJJ the Minister of DEFENCE be pleased . 
to state: 

(a) how many vacancies of Adminis-
trative Officers II existed as on 1st March. 
1983 in the Military Engineering Service 
(MES) which have riot been filled so far 
and the total number of po~ts of Adminis-
tTa tive Officers II; 

(b) whether in view of so many POslS 
of Administrative Officers Grade II lying 
vacant for such a long time, it is being 
considered that all th~sc posts are redun-
dant and can be abolished; and 

(c) if not, the action that has been 
taken during alJ these yeart; to fill up these 
posts? 

THE ~HNISTER OF STATE IN THE 
MINISTR Y OF DEFENCE (SHRl K.P. 
SINGH DEO): la) The total number of 
authorised po'\ts of Adminis Ira tivc Offiocr II 
in MES on 1st March, 1983 was J 13 out of 
which 64 wert' vacant on that date. 

(b) No, Sir. 

(c) The vacancies in question huvc since 
been filJed up. 

Supply of vessels to Andaman and Nicobar 
Admiaistratioa by DGS&D 

9214. SHRI MANORANJAN BHAKTA: 
Will the Minister of SUPPLY be pleased to 
stale : 

(a) whether it is a fact that a number 
of orders were placed by DGS&D fur suppJy 
of vessels (boats) for the Andman and 
Nicobar Administration long time back; 

(b) if so, when the orders were placed 
and for how many vessel~ and with whbm; 

(c) whether it is also a fact that the 
date for suppb of many such vessels has 
expired and very little progress in construc-
tion has been made; and 

(d) if so, the action DGS&'O contem-
plates to take against those suppliers 7 

THE MINISTER OF COMMBRCE 
AND OF THE DEPARTMENT OF 
SUPPLY (SHRI VISHWANATH ·PRATAP 
SINGH) : (a) Yes, Sir. 

(b) to Cd) As per details given in 
Annexure laid l'n the Table of the House. 
[Placed in Library. See No. L. T.-8309/84j. 

Iastallation of Cyclon~ Warning System 
in A ndhra Pradesb and Tamil Nadu 

9215. SHRI CHINTAMANI JENA: 
Will the Minislc:r of TOURISM AND 
CIVIL AVJATION be pleased to state: 

(a) whether it is a fact that there is a 
proposal to instal a new cycJone.warning 
system in the coastal area of Andhra 
Pradesh and Tamil Nadu. and if so, the 
details thereof; 

(b) the prl.~sellt system of cyclone-warn-
ing existing ill th~ country and the area 
where it hus b("cn inqalled; and 

(c) whether there is any proposa)· to 
instal a new system in other coastal area 
also, if so, the details thereof? 

THE MINISTER OF STATE OP THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION: (SHRI KHURSHEED ALAM 
KHAN): (a) Yes Sir. The new system 
known as Disaster Warning System is bein, 
set up at Mardas 011 aD experimental basis. 
The system makes use of.· INSAT·JB for 

. dissemination of cyclone warnings to the 
coast~1 areas. Initially the system is beiDa 
experimented upon in the coastal areas of 
South Andhra Pradesh and North 
Tamilnadu. 

(b) The preSCHl s,Ystem of cyclone warn-
ings cODsi6ts of detection and trackin, of 
cyclones over the Indian seas' With the hel p 




